MISCELLANEOUS DOCUMENTS (UNDER OBJECTION) VIZ. PROCESS
FEES, REPLIES, COUNTER - AFFIDAVITS, REJOINDERS ETC., FILED OR
REFILED UP TO THE YEAR 2007, PARTICULARS WHEREOF CAN BE
ASCERTAINED AT AT COUNTER NO. 5 (FOR CRIMINAL MATTERS),
COUNTER NO.7 (FOR CIVIL APPEALS), COUNTER NO.15 (FOR CIVIL
WRITS) COUNTER NO.21 (FOR ORIGINAL AND COMPANY SIDE
MATTERS) AND HIGH COURT WEB SITE : www.delhihighcourt.nic.in.

IN CASE THE SAME ARE NOT COLLECTED BY THE CONCERNED

ADVOCATGES/LITIGANTS BY 15.02.2010, THE SAID MISCELLANEOUS

DOCUMENTS (UNDER OBJECTION), OF THE YEAR 2007 WILL BE

DESTROYED IN THE LAST WEEK OF FEBRUARY, 2010 WITHOUT ANY
FURTHER NOTICE.

BY ORDER

Sd/-

(RAKESH KAPOOR)

REGISTRAR GENERAL



